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Bilkis Bano case: Witness writes to Chief Justice of India
citing ...
https://indianexpress.com/article/cities/ahmedabad/bilkis-bano-case-witness-writes-to-
chief-justice-of-india-citing-threat-to-life-8162091/

A prosecution witness in the Bilkis Bano case has written to the Chief Justice of India U
U Lalit alleging threats from one of the key convicts and expressing fear for his life.

Eleven men convicted for mass rape and murder during the 2002 Gujarat riots were
freed from the Godhra sub-jail last month after a state government panel approved their
application for remission of sentence.

The witness Imtiaz Ghanchi, a native of Singvad (Randhikpur) village, where the
convicts and Bilkis hail from, has stated in his representation that on September 15, he
was travelling from Singvad village to his current residence in Devgadh Baria when the
convict Radheshyam Shah saw him at the Piplod railway barricade and purportedly told
him, “What did you get by calling me an accused, I'm out now”.

In his representation dated September 19, Ghanchi said Shah and the driver of his
vehicle laughed before leaving. Following the incident, Ghanchi has stated that there is
a threat to his life and has sought “appropriate legal proceedings” against the convicts.

Ghanchi has also sent copies of his representation to the Gujarat home secretary, the
National Human Rights Commission, the Dahod district collector and the Dahod police.

During the course of the trial before the special Mumbai CBI court, Ghanchi had
deposed that he had seen one of the accused Naresh Modhiya — who had died during
the trial — holding a Rampuri knife in his hand and another accused Pradeep Modhiya
pelting stones, besides chanting slogans near his residence in Randhikpur on the day
following the Godhra train burning incident. On seeing the mob, Ghanchi, his mother
and sister left their residence and sought refuge in the home of one Lalu Madiya
Parmar, where they stayed for two days. He had further deposed that none from the
mob entered Parmar’s home, but he had witnessed the burning of his residence and
looting of his belongings.
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Double engine govt treating 25 crore people as family, says
Yogi
https://www.hindustantimes.com/cities/lucknow-news/double-engine-govt-treating-25-
crore-people-as-family-says-yogi-101663691489903.html

LUCKNOW Chief minister Yogi Adityanath on Tuesday launched a scathing attack on
leader of opposition Akhilesh Yadav, stating that he should not create hindrances if he
can’t cooperate in the development of Uttar Pradesh.

He said the leader of opposition should speak the truth and verify facts to ensure that
people did not lose faith. “If people lose faith, it would be dangerous for democracy,”
said Adityanath.

The CM was replying to an adjournment motion that leader of opposition Akhilesh
Yadav moved soon after the question hour in the state assembly citing “poor conditions
in the health sector in the state.”

Speaking on the admissibility of his adjournment motion, Akhilesh Yadav targeted the
“‘double engine government” (a term that the BJP leaders use for the party’s
government in the state and at the centre) and said the National Human Rights
Commission (NHRC) sent a notice to the state government for denial of treatment to a
child brought from Sitapur to Lucknow.

Adityanath said the double engine government was working for the welfare of 25 crore
people and treating them as a family without dividing them on the basis of caste or
religion. “UP has had the Samajwadi Party government four times. | don’t think anybody
in the state’s population of 25 crore sees the SP in the right perspective barring the
ones who are politically obliged,” stated the CM.

“The fourth and fifth National Family Health Surveys have seen improvements in the
state on various fronts in the health sector,” he added.

The CM listed the double engine government’s efforts that worked for the people,
saying: “The leader of opposition spoke about Gorakhpur. This season (from July to
November) used to send shivers down the spine of people due to encephalitis. About
1200 to 1500 deaths were reported in Gorakhpur every year during this period. There
used to be 500 deaths in BRD Medical College, Gorakhpur alone every year. These
numbers don’t include those who failed to reach hospitals. It is because of joint efforts of
double engine government that the number of deaths due to encephalitis is zero now...
Now, out of 40 cases of encephalitis in Gorakhpur, 33 are of Acute Encephalitis
Syndrome. The remaining cases are of Japanese Encephalitis. The SP did not
sympathise with the grieved families,” said Adityanath as Akhilesh Yadav tried to
counter the chief minister’s assertions in the House.
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Adityanath said it is due to efforts of the double engine government that the state was
moving towards having one medical college in every district.

He said a medical college had either been set up or was being set up in 59 UP districts
and the process was being taken forward in the remaining 16 districts.

The CM said the leader of opposition was nowhere to be seen during the Covid
pandemic. He said some people tried to create a negative perception about Uttar
Pradesh during the pandemic period and referred to the free Covid vaccine provided to
people to make his point how the state government contained the pandemic.

He said the SP’s first government (Janata Dal’s) was formed with the BJP’s support.
“UP’s condition has only deteriorated during the tenures of the SP government. The
state government is now working to give UP a new identity,” said the CM.

Adityanath said the state government was now working with complete responsibility.
“Now, a medical university is being set up. For traditional medicine, an Ayush university
is being set up while a sports university too is being set up,” he said. “We are working to
make Uttar Pradesh a trillion- dollar economy to help India become a $5-trillion
economy,” he said.
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We re united on quitting MDA, reiterates Mawrie
https://theshillongtimes.com/2022/09/21/were-united-on-quitting-mda-reiterates-mawrie/
Meghalaya BJP president Ernest Mawrie on Tuesday reiterated the party favours pulling
out of the government but the decision will be taken by the central leadership.

“We are united (on the issue). It is the concern of the members. They have the right to
apprise and they did so in various committees. The central leaders have been informed
and they will decide,” Mawrie told reporters.

On September 3, BJP’s Meghalaya in-charge and national vice president M Chuba Ao
had stated that the party might quit the MDA within a month but Mawrie said, “It is his
statement and | don’t know what he meant by that.”

Ao had disclosed that the party was gathering evidence of illegalities and corruption
against the MDA to set the Enforcement Directorate and the Central Bureau of
Investigation after it.

Subsequently, Hek as well as Mawrie reaffirmed Ao’s statement that the party is
considering withdrawing support to the MDA.

However, Rajya Sabha member and NPP state president WR Kharlukhi had termed the
BJP’s threat as a farce.

NPP national president and Chief Minister Conrad K Sangma had also stated Ao’s
statement was personal. He said it should not be taken as the BJP’s official stand since
its top leadership would communicate with him if it has any concern which was not the
case so far.

BJP reposes faith on NHRC in Bernard case

On the infamous Rimpu Bagan case and the arrest of party state vice president Bernard
N Marak, Mawrie said the BJP expects the National Human Rights Commission
(NHRC) to initiate action against the officials involved for allegedly falsely implicating
and harassing many individuals in the case.

“We have seen the statements of the victims. Some of them have approached the
NHRC. According to them, they have been harassed and implicated in various cases,”
the BJP state chief said.

On the party’s demand for the removal of the West Garo Hills deputy commissioner and
the superintendent of police, he said there are clear indications that Marak was falsely
implicated.

Earlier, 24 persons, arrested in connection with the case, had petitioned the NHRC
alleging they were arrested arbitrarily and ill-treated by the police. Some of them have
already deposed before the commission.
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Sl ¥ a18¢ 3T foafra & IRTe S & S @ ARA i g7y - 97918
a CJl & for@r aex

https://www.thelallantop.com/news/post/bilkis-bano-case-witness-threats-from-convicts-
writes-letter-to-chief-justice-and-qujarat-govt

o WA HRATS & IET TN @ §. °iel & CJI & 3Helldl IR & g Hied, TET
AR 37T, &gl folell @helered 3R e giod & o 9= forar ¢

HIC H & A ay

SH AH & Godls & GNIT Tl & Hag T FAAT CBI HIE & AT AT o 3egio
R A (G gre & et Ald g a8 o) & qAgdl @ g qar ar 3R
Teh 3T RN FEI9 AT 9o $heh @7 AT, Fiel 2002 H ORI & FERT H oo
Sell & §1g I T IHPR A ot & W & 99 g5 A

S I S@eRT ©T=H, 3eTehl AT 3R S 8eT &l YT T BISR ole], AT WAN HATH &
T qEH & B H ROT olall uar Y. IeAd ¥ W ff AR & 8¢ H g g7 37T,
e 3egie ST T for fohd g 37 WX 1 o e I 3R AT " o
forar arar a.

SOY Ugel 15 39TET I S AR & FEATT HT a1d a7 o7 WY oA, 39 &7 3
ferferd STel T & Wl # R o[l AT, Fieh 3ot HEfgeh Tollceh el dTel
3R 3 a1 Fr ST THT 14 AR I AT ol arel 11 G IERT F Th ST F TR
3T AT A, AN B FET, R cg1e. 98l 399 ATY W Ade 9T 9T, 30 [Hos
Tas 715, S T FIg 9T Sae AT g1, T SINAT & AT §- SAFAdHS TS,
Midears 1S, Aol e, TAIH Mg, AT g e, Fawans aefaar, wéa arfer,
STRTHTS g, TS(eTs el fAQer #e 3 AL =ie.
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S o BT, FAT JH AT IIFHEArsT ¥ 3T gY 3R ot Fear & gsft
T qTer

https://zeenews.india.com/hindi/zeesalaam/news/madhya-pradesh-rajgadh-jail-jailer-
get-forcibly-cut-the-beard-of-muslims-prisoners-htsz/1360141

HEAYSR & TaT9Te forel T fSem Sl (Rajgadh Jail) & T 37ele-31-a1d AT
HA 3T 8. Tgl Sl A 41k IfPET # W@ 70 IR JAREeTH Jahi (Muslims
Prisoners) I STelX o $iAd diX 9T ekl &lgl dhedrl (Forcibly cut baerd) & §. 38
A H S & I HA 1. FRAH T @ Rprad 7 915 , 3R T8 ARErasy
I & g & g dsh 715 &,

aIér aTel aehl T CWd & g T Sol e

ST & HAd, T9TE & ST A el alel FHelld Wil AT AT 8T FA F
Soolld H IREAR fhar Ir o1, 91 & 38 T foT & v Siel &ar ar3ar ar. 38
Y dTige, TR, HeldAT 3R AT A1H & g JEH Alordet 8t . FHoliw 1
goolld g Toh 14 fAdeR &1 og Sok TaT oM 1107 W foshel 3R 37 ol9nt &t
WA HSh V. Ioglel TGT cdeh hgl feh AT o UIiehecllel & 31T §, 3R STeeT &l
$T ST FhedT &, FollH & Soolld & [ 3ol Sk T 5 IR Peaaa &, dAfera
Sory o fRdr @1 Ue AT Gelt. difsd F Fer 6 Her et a% wer & A acH e o
HIR IeT Ad hedl3l, olfehed Solk o 3FhT dTdl I ARGl X T T &gy shear
ar.

A o T WHR 9T qren fAemar

3H AH # 9Tl A AT & fqugs 3RE Age A gfafafdsa & ary g #:9
St. TR 78 & Reprad &1 §. Fow [aures 3RE Aqge o Fgl, ” Asldg # ALY
ﬁ%rﬁﬁ%ﬁﬁaﬁmgéﬁ,mmﬁ‘idqm@rddm aTeT shedr ar
IS B 5 AHS H UINSUANSUH & WHE 3qeclel 3N o Jeer HIhR W §Holl
e FRAS FET AT 3HF 3T UdER & [T 37 AT &ar?”

AAAIRR Hrdehcll SIeh Fool o TAUa3REAr # &l Riswrgd
dl, 38 W AHA W AU & e AR ATEIHR Hdehcl QUeh deol o
TSET AAIESRR I 5T AT H STH ool ITHT & W&ol hRATS T HA
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ATAGIASRRY Y T&TT: FT FITHT TF ATAHI < HI TG A6 TeATed
$r & SIS

https://www.bhaskar.com/local/mp/dewas/news/by-setting-up-camp-truck-drivers-were-
advised-to-drive-the-right-vehicle-130342647.html

AT SIUTE WX TA-CHFH & T HITGIAR e Sitheh Yol & hd ofalehy goh
Trefeh 3R TTHUTIE TATARISS IS TET dTgeT ol Sl HSIS &l AT &Y IoTahT
ged UhIHT .o AT UG T INYSAT H1s 8 arar aa7| Siheh &3S gohrar
AERT o ST, TH ST, RaeareidE, Suadr fhor AT & eATER TSET
AAATRSR AT T fd Ao & fAder W o draehl @ gaarsd derelet
T HATAITISRRT HI I&T & TG H SAABRT &l

sg% Ty & 3f. RdgRE Ser Asa vsw 30 & O & 7. 3 IdeR, T
o TIARAT HT dh3T fhar| 3T A o Tw & A1y areeros Ol Hr
fov:e[eeh 3 foham| @ReT AT TS ddeay ORI & Jureasl AYSAT R
SfeT 3R AISTAT & g dlgel dToiehl & IYSA s 8 §o1T| $8 $a # 105
ST M §U|




